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 but  at  the  same  time  they  have  to  face  lot  of
 hardships  also  because  they  cannot  return
 back  to  their  homes  in  the  absence  of  this
 bridge.  That  is  why  hundreds  of  people  from
 Bolangir  and  Kalahandi  districts  are  forced
 to  go  to  Andhra  Pradesh,  Madhya  Pradesh,
 Uttar  Pradesh  and  Bihar  in  search  of  iivii-
 hood.  They  are  forced  to  leave  their  home
 and  hearth,  their  mother,  sister,  brother  and
 children  behind  them.  Therefore,  |  would  like
 to  submit  to  the  Government  through  you,
 that  the  said  bridge  should  be  constructed  at
 the  earliest  to  ameliorate  the  sufferings  of
 the  people  of  these  areas.

 [English]

 SHRIMATI  VASUNDHARA  RAJE
 (Jhalawar):  Mr.  Speaker,  Sir,  |  have  seen
 from  the  newspaper  that  yesterday  the  Min-
 ister  for  Environment  in  a  statement  in  Rajya
 Sabha  said  that  i.52,000  hectares  of  forest
 land  was  converted  over  a  period  of  ten
 years  from  1980  to  1990  and  in  one  year  ,
 that  is,  1989-90,  1,32,000  hectares  of  forest
 land  was  converted.  I  bring  it  to  the  notice  of
 the  House  today  because  the  Environment
 Ministry  in  particular  has  been  a  major  block
 in  the  development  of  Rajasthan,  particu-
 larly  in  the  power  sector.  The  Chief  Minister
 of  Rajasthan  and  the  Members  from  Rajast-
 han,  who  are  ail  present  here,  have  brought
 this  to  the  notice  of  the  House  and  to  the
 notice  of  the  Prime  Minister.  if  1,32,000
 hectares  of  land  was  converted  in  a  year,  |
 would  like  to  ask  the  Minister  why  it  was
 ‘converted,  how  it  was  converted?  And  when
 acoalbased  thermal  power  station  has  been
 Suggested  for  a  particular  area  or  gas  based
 power  stations  have  been  suggested  for
 Certain  areas  for  the  development  of  the
 Power  sector  in  Rajasthan,  why  is  it  that  the
 Environment  Ministry  time  and  again  brings
 UP  excuses  to  block  projects  on  grounds  of
 environment?

 lam  sura  that  all  Members of  the  House

 who  belong  to  Rajasthan and  who  are  sitting
 Over  here  today,  will  join  me  in  my  appeal  to
 the  Prime  Ministar,  who  is  present  here
 today,  that  Rajasthan  is  suffering  from  acuta
 Power  shortage  and  the  Ministry  of  Environ-
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 ment  cannot  condone  the  blockage  of  proj-
 ects,  as  it  has  been  to  do  over the  last  ten
 years  on  grounds  of  disturbance  of  environ-
 ment,  and  it  should  stand  by  the  develop-
 mental  projects  not  only  in  Rajasthan  but
 also  in  other  States.  |  would  request  the
 Prime  Minister  to  give  an  assurance  to  us  in
 the  House  that  of  the  development  of  power
 sector  in  Rajasthan,  he  will  do  his  very  best
 to  help  us.

 SHRI  JASWANT  SINGH  (Chittorgarh):
 Mr.  Speaker,  Sir,  an  appeal  was  made  by  my
 capable  friend,  who  comes  from  my  neigh-
 boring  constituency  in  Rajasthan,  that  all  the
 Members  of  Parliament  from  Rajasthan
 should  join  her.  Therefore,  |  wholeheartedly
 support  her...(/nterruptions)

 MR.  SPEAKER:  Your  cause  is  just.  All
 Members  from  all  the  States  will  join  you.

 [Translation]

 SHRI  BUTA  SINGH  (Jalore):  Mr.
 Speaker,  Sir,  you  wili  be  glad  to  know  that
 today  morning  a  group  of  S.C.,  S.T.  Mem-
 bers  of  Parliament  marched  from  the  statue
 of  Baba  Saheb  Ambedkar  to  Rashtrapati
 Bhawan  and  submitted  a  memorandum  to
 the  President  in  which  attention  has  been
 drawn  towards  increasing  atrocities  on  the
 Harijans.  Inthe  memorandum,  we  mentioned
 atrocities  concerning  distribution  of  land,
 usurpation  of  land,  exploitation  by  the  mon-
 eylanders  in  the  name  of  debt,  problem
 related  to  minimum  wages  and  bonded  la-
 bourers,  atrocities  regarding  prevention  of
 their  entry  in  the  temple  due  to  untouchabil-
 ity,  atrocities  connected  with  no  permitting
 S.Cs  and  S.Ts  to  draw  water  from  wells  or
 the  police  atrocities.  About  all  these  issues
 we  submitted  a  detailed  memorandum  tothe
 President  and  then  we  came  back.  After
 coming  back  ।  met  the  Prime  Minister  and  ।
 am  very  happy  to  now  that  the  Prime  Min-
 ister  ageed  to  discuss  these  issues  with  us.
 He  has  given  assurance that  the  orders  and
 directions  in  this  regard  would  be  issued  by
 the  Government.
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 Mr.  Speaker,  Sir,  if  you  permit  me,  |
 would  like  to  place  a  copy  of  the  memoran-
 dum  on  the  Table  of  the  House.

 MR.  SPEAKER:  |  shall  look  into  it.

 SHRI  BUTA  SINGH:  Mr.  Speaker,  Sir  if
 there  is  nay  binding  of  rules,  we  shall  follow
 these  rule.(/nterruptions)

 SHRI  RAM  VILAS  PASWAN  (Rosera):
 Mr.  Speaker,  Sir,  the  Prime  Minister  is  pres-
 ent  here  and  since  he  had  discussed  it  with
 Shri  Buta  Singh,  |  request  him  to  call  M.  Ps

 belonging  to  S.Cs,  S.Ts  and  discuss  the
 matter  of  atrocities  with  them.  He  can  do  it.
 He  can  given  assurance.  Pleas  given  an
 audience  to  the  M.Ps  belong  to  S.Cs  and
 S.Ts  in  order  to  listen  to  their

 problems.  (/nterruptions)

 SHRI  RAM  VILAS  PASWAN:  Please

 say  something  about  it.

 SHRI  BUTA  SINGH:  He  has  invited  us
 to  dinner.

 THE  PRIME  MINISTER  (SHRI  P.V.
 NARASHIMHA  RAO):  What  else  do  you
 want,  |  am  inviting  .(interruptions)

 MR.  SPEAKER:  Credit  for  this  goes  to
 the  Members  of  all  parties.

 [English]

 SHRI  NIRMAL  KANTI  CHATTERJEE

 (Dum  Dum):  Sir,  in  today’s  rally  not  only  the
 Scheduled  Castes  hon.  Members  were  there,
 some  of  us  also  were  there  who  do  not

 belong  to  either  Scheduled  Caste or  Sched-
 uled  Tribe.
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 [Translation]

 KUMARI  UMA  BHARTI  (Khajuraho)  Mr.
 Speaker,  Sir,  Earlier  also  |  had  drawn  the
 attention  of  the  House  through  you  to  the
 fact  that  in  Delhi  and  some  other  metropoli-
 tan  cities,  there  are  many  clinics  which  are

 making  money  by  inserting  advertisement  in
 the  newspapers.  ..(/nterruptions)

 MR.  SPEAKER:  A  bill  on  this  subject
 has  been  introduced.

 KUMARI  UMA  BHARTI:  Please  listen  to
 ‘me.

 MR.  SPEAKER:  You  will  get  an  oppor-
 tunity  to  speak  when  the  bill  comes  up  for
 consideration.

 KUMARI  UMA  BHARTI:  In  this  regard,
 ।  was  assured  that  the  Government  would
 give  its  decision  before  the  current  session
 comes  to  an  end.  The  hon.  Prime  Minister  is
 present  here.

 MR.  SPEAKER:  The  Bill  was  introduced
 yesterday,  you  please  read  the  paper.

 KUMARI  UMA  BHARTI:  |  thank  the
 Prime  Minister  and  the  Government  for  this.

 SHRI  RAM  PRASAD_  SINGH

 (Bikramganj):  Mr.  Speaker,  Sir,  |  would  like
 to  draw  the  attention  of  the  Central  Govern-
 ment  through  you  its  negligent  attitude  to-

 wards  the  Government  of  Bihar.  In  Bihar,  not
 a  single  kilometre  of  new  road  has  been
 constructed  since  1974.  Alongwith  this,  the
 amount  alloted  for  the  repairs  of  national

 highways  is  not  sufficient.  The  condition  of
 the  roads  is  so  much  dilapidated  that  one
 has  to  find  a  passage  while  driving  on  the
 toad.  The  condition  of  roads  is  so  bad  that

 every  second  day  there  are  accidents,  the
 condition  of  the  national  highway  known  as


